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well as by Government and the resolu­
tion passed by the former in this 
connection has been approved by Gov­
ernment.  A copy of the said resolu­
tion of the Board is laid on the Table 
of the House.  [See Appendix I, an­
nexure No. 63.]

2.  In addition the following action 
has also been taken:—

(i) The recommendations made by 
the Committee for avoiding 
recurrence of defects in the 
construction of vessels in the 
Shipyard have all been adopt­
ed,  and  where  necessary, 
instructions  issued  to  the 
management. (A copy of the 
summary of recommendations 
of the Committee is laid on 
the Table of the House.  [See 
Appendix I, annexure No. 64.]

(ii) The French Consultants have 
been  replaced  by  German 
technicians.

<iii) In  regard to A.C.L’s.  res­
ponsibility for the defects in 
m.v. “Andamans”, the matter 
has been taken up with them 
by the Board of Directors.

Inundation in Tripura

1S9. Shri B&nffshi Thakur; Will the 
Minister of Food and Agriculture be
pleased to state:

(a) what is the total area of Suk- 
Sagar of Udaypur Sub-Division of 
Tripura;

(b) what is the total amount of pro­
duction of that area if the peasants 
can reap three harvests in a year as 
usual;

(c) whether It is a fact that the 
production of that area only is suffi­
cient to feed two-thirds of the popu­
lation of Udaypur for a year;

(d) whether it is also a fact that 
the crops of that area are generally 
damaged by over-flow of water; and

<e) whether the Government con­
template to control and regularise the 
wain that cau*e inundation in that 

anttT

The Minister »f Food and Agricul­
ture (Shri A. P. Jain): (a) 5,000 acres 
approximately.

(b) Usually  not more  than  two 
crops are taken in a year. The pro­
duction in a normal year is about
45,000 mds. of rice.

(c) The production is not sufficient 
to feed even two-thirds of the popu­
lation.

(d) Yes.

(e) Yes.  Preliminary investigations 
are being made with a view to evolve 
measures for controlling  the flood 
waters.

Paddy Production in Tripura

140. Shri Bangshi Thakur: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) what is the total production of 
paddy in Tripura in the years 1956-57 
and 1957-58, respectively; and

(b) out of that total production of
the two years how much has been 
taken away by the Jiratias in East 
Pakistan  and how much is in the
possession of businessmen and Gov­
ernment?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a)

Period  Production
1956-57 60,92,000 naunds

1957-58 48,40,000 maunds

(b)  About 17,800 maunds paddy was 
taken away by Jiratias to East Pakis­
tan and about 36,900 maunds is in 
stock with the Tripura Administra­
tion.  It is not possible to estimate 
precisely the stocks in possession of 
businessmen.

Co-operative Sugar Factories

141. Shri Abdul Salam:  Will the 
Minister of Food and Agriculture be
pleased to state:

(a)  how many co-operative sugar 
factories have been licensed so far;
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(b) how many of them have com­
menced production;

(c) how many of the remainder are 
expected to be actually established; 
and

(d) the  extent  of  cane-growing 
lands forming an integral part of each 
co-operative  sugar  factory  already 
established or expected to be defi­
nitely established’

The Minister of Food and Agricul­
ture (Shri A. p. Jain): (a) 39

(b) 12

(c) A statement showing the posi­
tion is laid on the Table of the House 
[See Appendix I, annexure No. 05 ]

(d) None of the new co-operative 
lactones  licenced for establishment 
has its own cane-growing farm, but 
the factories would draw cane at their 
gate from villages withm a reasonable 
distance of their premises—say upto 
10-12 miles—depending on the trans­
port facilities  They will also bring 
cane by rail or trucks from outlying 
cane areas where necessary and feasi­
ble  The position  differs and will 
differ from factory to factory
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Okhla Sewage Treatment Plant

fShri D. C. Sharma:
143.  ̂Shri Vasadevan Nair:

Shri Warior:

Will  the  Minister  of Health be 
pleased to state

(a) the progress made so far with 
regard to the Okhla Sewage Treat­
ment Plant;

(b) whether it is * fact that the 
Plant will produce gas for domestic 
and industrial use in Delhi;

(c) if so, what steps have been taken 
so far to supply the gas to the public; 
and

(d) how far the experiment ha* 
been successful?

The  Minister  of  Health  (Shri
Karmarkar): (a)  The work at con­
structing a Sewage Treatment Plant 
at Okhla was started in December,
1957 and is scheduled to be completed 
by October, 1959.

(b) Yes, Sir.

(c) The matter will be considered 
by the Delhi Municipal Corporation 
in due course.

(d) Does not arise at present




